Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

ANNEXURE -2

List of Creditors of Corporate Debtor

Summary of List of claims as on January 22, 2024

Drawn for claims up to February 08, 2024

, 5 Summary of ‘claimjs‘ -receiy'ed Summary nf_claims:-‘admittg_d | Amount of s claiﬁs Amount of Details. m Ay j
 Category of creditor [ No. of e " [No.  of | Amount of claims contingent Tt claims under Aﬁne:ture- Remarks, if any
' | . claims e claims | admitted claims L verification o
Secured financial creditors 1:0 claims l-lave
belonging to any class of | 0 0 0 0 0 0 0 1 ‘een received
creditors till February 08,
2024
Unsecured financial 1:0 claims l}avz
creditors belonging to any | 0 0 0 0 0 0 0 9 ';el;: X recen;)c;
class of creditors till February 08,
2024
Secured financial creditors
e e eSS 12,037,512,180 01 4,99,99,00,000 0 0 7.03,76,12,180 |3 Ao
creditors belonging to any
class of creditors)
No claims have
Unsecured financial ;
creditors  (other  than 0 0 U B ¢ 3 Zflerllebr;eai;“(/]zd
financial creditors 2024 ’
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belonging to any class of
creditors)

No claims have

Operational creditors been  received
0 0 0 0 0 .
(Workmen) 2 till February 08,
2024
No claims have
Operational creditors 0 0 0 0 0 0 b'tlelen X recei\;)ed
(Employees) till February 08,
2024
No claims have
Operational creditors 0 0 0 0 0 0 b‘een received
(Government Dues) till February 08,
2024
Operational creditors (other No claims have
than Workmen and 0 0 0 0 0 0 b.een received
Employees and till February 08,
Government Dues) 2024
Other creditors, if any, No claims have
(othc?r than ﬁna_ncial 0 0 0 0 0 0 b-een received
creditors and operational till February 08,
i e 2024
creditors) | Jll/{_ ; :"T]\ |
Total 01 12,037,512,180 01 4,99,99,00,000 A e S 7;12 - ]17,03,76,12,180
B i, 7 Ha, £020 \\.
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